
Annexure-1 

ame of the corporate debtor: PARAM0UNT AILLS PRIVATE LINITED; Date of commencement of liquidatlon: 19.12.2019; List of stakeholders as on: 14.03.2021 

List of secured financial creditors 

(imi in 
urUIt 9ATourA A t oKearks 

contingemtof mata of daim aim 

claimdnes,that rejeced| 

SL No ame of Creditor Identification No Detalls of claim recelved Details of caim admltted 
mder 

%share 
in total reriseationa De 

Amount Whether security 
covered by 

Security 
Amoutm of 

covered by claims 

guarantee admitted 

interest 
relinqulshed? 

(Yes/No) 
Amount Amount o Nature of 

Claimed claim admitted claim interest Details of Security Interest 

|All movbale goods and assets both present and 

future and all stocks of rawmaterial, work-m 

progress,goods and spares etc., whatsoever 

situate and or in transit whether now belonging 

to or that may at any time during the 

contimuationof this security belonging to the CD 

or that may be held by any party anywhere to 

the order and disposition of the CD and all 

08-01-2020 by email. 09-01- 
2020 by courier and revised 

INTERNATIONAL ASSET 
RECONSTRUCTION 
CONPANY PRIVATE LIMITED 

Secured 

U74999DL2002PTC117357 omby Mail on 
25.01.2020 & Revised 95.33 88580467.34 88580467.34 Financial 88580467.34 Yes 

m machinery, plant and 

machinery, fxures, fitings and other 

installation, Cranes, furmihures, computer and 

other accessories and all other articls of the CD 

or in the custody of any person who are 

mercantile agent of the CD or in the course of 

trosit which may herein after be brought,stored 

or be lying ar upon the working place of the 

CD. 

Creditor
statement of accounts on 

31.01.2020 

For Paran0UTi 
sEKAA 

P PO068, 

NCY PRO 
OFESSION 



{ "type": "Document", "isBackSide": false }

